
'~ OFFICE or THE PRINCIPAL DISTRICT & SESSIONS JUDGE (I-IQs), 1)1I*I.H1'~-*~
ORDER
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A Kavya Gosthi “Madhurima?’ is scheduled to be organized on 12.09.2025 on the
auspicious occasion of forthcoming Hindi Diwas-2025. In view thereof, the following
Peons/OrderliesfDak-Peons of Central District are hereby directed to report for duty to
the Chairperson "Sub-C0nmzittee§for organizing Kavya Gosthi ” on 12.09.2025 at 03.00
PM sharp as mentioned below.
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Note:

I. The above mentioned officials are hereby directed to report for duty to the above
said function without failure and give their cooperation in the function.

2. Non-compliance oftltis order shall be considered d ib rate insubordination and
disciplinary action shall be taken against the offic'.1ls, . s per rule.

14
D(Vircnder Kumar Bansal)

Principal District & Sessions Judge (HQs), Delhi

No. E50 #9’ FSII3 Admn.III/Central.-‘Z025 Dated II G Si-""1

Copy forwarded for information and necessary action to :

l. The Chairperson, Central Hindi Implementation Committee, District Courts. Delhi.

2. The Nodal Officer, Central Hindi Implementation Committee. District Courts, Delhi.

3. The Officer-in-Charge concerned, Central. THC. with the request to relieve the
aforementioned officials on designated date and time.

4. Personal Office of the undersigned.

5. LAY S Seal. Central. TI-IC- for uploading the order on Layers.

. Website Con1mittee- for uploading the order on website.

'r'.The Dealing Official. Personal F ile. Administration Bran 1- I. Central, Tis Hazari Courts,
Delhi.

S. Official Concerned for compliance.

ejé;‘=4-%$\

Principal District & Sessions Judge (HQs), Delhi


